
• • • Applicant

central administrative TRIBDNAL. JABALPUR sayCH. JABAIJ'UR

original Application No« 278 of 2003

Jabalpur* this the 9th day of May 2003

Bca'ble shrl R.K* Upadhyaya - Administrative Member*
Hm*ble shrl j*k» Kaushlk • Judicial Member*

Rablnson son of shrl K*D*Walter,
aged about 56 years, occupation sr.
Asstt. Driver, S.E. Railway, Posted
at Bljurl, Dlstt. shahdol M.P.

(By Advocate • shrl Anil owlvedl)

Versus

1. Union of India, through the
Secretary, Railway Ml^stry,
Rail Bhawan, New Delhi.

2. Senior Divisional Perscnaal officer#
S.E. Railway, Bllaspur Dlstt.
Bllaspur.

3. Assistant Divisional Electrical
Engineer, o.P. shahdol, S.E. Railway,
Shahdol.

# « • Respondents

ORDER (orall

By R.K. Upadhyaya. Admnv. Member »»

The learned counsel for the applicant appear

ing on behalf of the applicant states that the applicant /

Intends to make a representation to higher authorities I
for cancellation of his transfer order. Therefore at this

stage, he wants to withdraw this original application

liberty to file a fresh application^If necessary. Perml^
Ion prayed for Is allowed. This OA Is dismissed as

withdrawn.

(J.K. KAUSHIK)
JUDICIAL MEMBER

(i) .

(R.K. UPADHYAYy
ADMINISTRATIVE MEM

-fJr

(7)




